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(c) how many bhave decided to
wind up thefr business in the coun-
try;

(d) how many more are expected
to honour the FERA guidelines Dbe-
fore the dead-line date given; and

(e) Government’s reaction to the
attitude of the companies?

THE MINISTER OF FINANCE AND
REVENUE AND BANKNiu (SHRI
H. M. PATEL): (a) Upto 31st October
1977, the Reserve Bank of India have
issued directives to 221 compani2s re-
quiring them to dilute non-resiceri in-
terest to 40 per cent and to 111 compa-

nies requiring them to dilute to 74 per
cent.

(b) The directive of the Reserve
Bank of India is statutory in nature
and the companies have to comply
with them, failing which they are liable
to penal gction.

(c) Exclusive of the companies re-
ferred to under (a) above, 52 compa-

nies are voluntarily winding up their
business.

(d) and (e). Upto 31st Octlober, 1977,
115 companies have dilited their non-
resident interest. By and 1 ge, com-
panies are taking steps to comply with
their FERA obligations. Extension of
time is being given in suitable cases
where companies have taken effective
steps to dilute their nou-resident in-
terest.

Steps to check Smuggling on Coast of
India

3209. SHRI KUMARI ANANTHAN:

Will the Minister of FINANCE be plea-
sed to state:

(a) whether proposals are under
the consideration of Government to
keep a watch along the coast of India
to tackle smuggling; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE AND RE-
VENUE AND BANKING (SHRI SATI-
SH AGARWAL): (a) and (b). As a
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part of the drive against gmuyggling
the preventive staff has beey strength-
ened and redeployed in vulnerable
areas on the Western Coart. The coas-
tal preventive colleciorates have been
equipped with fast moving launches
and other essential equipment. Wireless
communication network has peen pro-
vided on the Western Coast znd part
of Tamil Nadu coast up to Madras. Re-
cently, Coast Guard Organisetion has
been set up which will also supple-
ment the efforts of the Customs De-
partment in anti-smugzgling overations
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Enhancement of house rent allowance

of Central Government employees at

par with Public Sector Undertakings
in Delhi

3211. SHRI VASANT SATHE : Wil
the Minister of FINANCE be pleased
to state:

(a) whether some Public sector un-
dertakings pay house rent to their





